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CENIRAL ADMINISTRAT IVE TR IBUNAL

PR INC IP AL BENCH
NEW DEI.HI

C.P. NO. 10.:/94 in
Q. A. NO& 1116/89

New Delhi this the 7th day of Apr il, 1994

Mrs. Purnima Dutta Chaudhary,

R/0 16/1, Railway Quarters ,
Sarojini Nagar ’

‘New Delhi - 110023. ..+ Petiticner

. By advacate shri Anis Suhrawardy

Versus

L. Shri Mas thuzzaman,
General Manager, ‘
“Northern Railway Hq. Office,
Baroda House, New De lhi, o / '

2. Shri G. Ramakrishnan,
Chief Personnel Officer,
Northern Raillway Hqg. Off ice,
Baroda House, New De lhi,

3. Shri B. S. Aggarwal
Chief admn. Officer (Const. ),
Northern Railway,
Kashmere Gate, Delhi.

4, . Shri Ravinder Nath,
‘Chief signal & Telecom
Engineer (Const.), '
Hq. Office Northern Railway, -
Baroda House, New Delhi,

5. Shri R. N. Aga,
Divisional Railway Manager ’
Northern Railway,
State Entry Road,
. [\EW Delh i.o . o0 ReSp Onden'ts

O R D E R (cRAL)

Hon'ble Mr.- Justice V. S. Malimath -
This contempt petition is dismissed as withdrawn

with liberty to apprbach the Tribunal if it bec omes

necessary. | Ly :
o A A
g S L~ N . '
( P. T. Thiruvengadam ) (V. 8. Malimath )

Member {A) . Chairman



